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Sir,

THE GA U HATI HIGH COU RT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII. 4A12022t I ?/o IA
Smti layashree Bora,
It. Registrar (Vigilance),
Gauhati Hrgh Court,
Guwahati.

Shri Kalyanjit Saikia,
Member, MACT, Nagaon.

lr
Dated Guwahati, rc ]A September, 2024.

Casual leave.

Your letter No. MACI/N/388 6 Dated 26.09.2024.

Yours faithfully,

stl-
]T, REGISTRAR (VIG ILANcE)

With reference to the above, I am dtrected to inform you that you havc beehgranted casual leave on 27.O9.2024, along with station leave permission, from theevening of 26.09.2024 till the morning oi :o.os.zoz4. The District & Sessions Judge,Nagaon, and in his absence, the ncxt senioi most ludiciar officcr avairabre at the station sharemain in charge of your Court and Office in your absence.

Memo No.HC.Vtr-4al2O22lq 
? i t _ 11 I z_ lA, dated

Copy to: 'r17tt- 77tt-tAt oareo ,JO- o7 ^27

1 e Distrlct & Sessions Judge, Nagaon
The Project Manager, Gauhatr High Court

.R GI RA VIGI NCEq4'


